NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,

DAILY CAUSE LIST DATED 06.07.2021 (TUESDAY)

Member (Technical)

For Directions

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

(Ins) No. 457 of
2021

Resolution Professional for Three C
Projects Pvt. Ltd.

Vs.

New Okhla Industrial Development
Authority & Anr.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | MAIF Investment India 2 Pte Ltd. Rajendra Barot Shashank Agarwal-
(Ins) No. 1232 of | Vs. R2
2019 Ind-Barath Energy (Utkal) Ltd. & Anr.
2. Comp. App. (AT) | Jayanthi G Ravi Rahul Kripalini Dhritiman
(Ins) No. 553 of Vs. Bhattacharya-R1
2020 Chemizol Additives Pvt. Ltd.
3. Contempt Case State Manoj Daga Sandeep Bajaj
(AT) No. 24 of Vs. Aakansha Nehra-R3
2020 in Comp. Manoj K. Daga & Deepak Daga
App. (AT) (Ins)
No. 1113 of 2019
For Admission (Fresh Cases)
4. Comp. App. (AT) | M. K. Dhir & Ors. Vivek Malik
(Ins) No. 453 of | Vs.
2021 Punjab National Bank & Anr.
5. Comp. App. (AT) | 63 Moons Technologies Ltd. Misha Rohatgi
(Ins) No. 454 of | Vs. Mohta
2021 The Administrator, Dewan Housing
Finance Corporation Ltd. & Ors.
6. Comp. App. (AT) | 63 Moons Technologies Ltd. Misha Rohatgi
(Ins) No. 455 of Vs. Mohta
2021 The Administrator, Dewan Housing
Finance Corporation Ltd. & Ors.
7. Comp. App. (AT) | Manish Kumar Gupta Milan Singh Negi Rachit Mittal




8. Comp. App. (AT) | Committee of Creditors of Three C Prateek Gupta Rachit Mittal
(Ins) No. 458 of | Projects Pvt. Ltd.
2021 Through its Authorized representative
Mr. Durga Das Agrawal
Vs.
New Okhla Industrial Development
Authority & Anr.
9. Comp. App. (AT) | Lotus Zing Flat Owners Welfare Renuka Iyer Rachit Mittal
(Ins) No. 460 of | Association
2021 Vs.
New Okhla Industrial Development
Authority & Anr.
10. | Comp. App. (AT) | Union Bank of India on Behalf of Raunak Dhillon Negandhi Shah
(Ins) No. 461 of Committee of Dewan Housing Finance
2021 Corporation Ltd.
Vs.
National Housing Bank & Anr.
For Admission (After Notice)
11. | Comp. App. (AT) | Ravindra G. Sapkal Devesh Agrawal Abhinav Goyal
(Ins) No. 215 of Vs. Raghunath
2021 Samata Nagari Sahkari Patsantha Seeta Swamy
Maryadit
12. | Comp. App. (AT) | Naushad Ahmed & Anr. Ashish Choudhary Nipun Gautam-R1
(Ins) No. 369 of | Vs.
2021 Sudershan Gupta
Resolution Professional of VIL Ltd. &
Ors.
13. | Comp. App. (AT) | Edalodiyil Mirshad & Ors. Shameem Ahamed Ekansh Gupta-R1
No. 149 0f 2020 Vs. Krusha Maheshwari
Ashraf Ali Patel & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

